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introduce a scheme of voluntary insu-
rance at buildings, goods vehicles and 
public service vehicles against war 
~ s s is under consideration. 

Bridp Rel'Oll8 Iloogbly 

"750. Sllrt B1bhati M!shra. 
8hri N. P. Yadab: . 

Will the Minister of PIaDDlnr be 
pleased to state: 

(a) whether it is a fact that the 
Planning Commission ha. favoured 
the construction of a new bridge 
across the Hooghly to connect 
Calcutta with Hownlh; and 

(b) if BO, whether it will be a rail 
or road or rail-<:um-road brldpT 

The Minister of PIaDDInr (Shrl B .•. 
Bharat): (a) Yes, Sir. 

(b) It will be a rood bridge. 

IIlnt uuI 00. 

'754. Dr. Rauen Sen: Will the Minis-
ter 0 f Finance be pleased to refer to 
the reply given to the Starred Ques-
tion No. 5~  on the 9th September, 
1965 and state whether the fines 
im'Po.ed on MIs. Bird and Co., and 
some at it. topmen have been 
recovered? 

The DePllty Mlnlster In the Mlnhl&ry 
of FInance (Shri Rameshwar Sahu): 
Out of th.e total panalty of Rs. 
1,65,35,000 imposed on MIs. Bird & Co., 
their associate firms and the persons 
concerned in the case, a sum of 
Rs. 6~  has been recovered 50 far. 

Indiaa Oxnen Ltd. Calcutta 

'756. SIlrt IDdraJIt Gapta: Will 
the Minister of Jl'lnanCe be 'Pleased to 
refer to the reply given to Starred 
Question No. 1669 an the 25th April, 
1960 and state: 

(a) whether it is a fact that MIs 
Indian Osypn Ltd., Calcutta propoee 
to Issue 9,80,000 new ordlnar)' ..... ee 
01 Jta. 11' Mch out of -nleh 0,118,000 

shares are ta be a1fered to the British 
Oxygen Co. Ltd., Lendon; 

(b) if so, whether Government', 
approval has been given to capital 
issue on these tenns; and 

(c) if so, whether this does not 
amount to violation of Government', 
earlier assurance that further and 
further Indian participation in this 
CUlIIpany wou.lol be encouraged? 

The MInister of PlaDDlnr (Shri B. 8_ 
Bhapt): (a) and (b). Yes. 

(c) No, Sir. In thi" issue, the parti-
cipation at the British Oxygen Ltd. Is 
60 per cent and the percentage of the 
total holdings of the British company 
mas been reduced though marginaUy. 

Location of Major ProJeolll 

'757. SIlrt P. C. o ~  

Shri Sidbeshwar Prasad: 

Will the Minister at PIaDDInr be 
pleased to state: 

(a) whether ,the Planning Commis-
sion have asked for the comments of 
the Central and State Governments 
for guidance in deciding tile locations 
of major projects, wholly by economic 
and technical considerations so as t. 
maximise the use of indigenOWI reo 
sources, rather than insisting on I 
wide dispersal ot Industries for PI'<> 
mating a regional balance In eco 
nomic growth; and 

(b) the reaction of Governmen 
thereto? 

The MIUOter of PlaDD1Dr (Shi 
B. R. Bhagat): (a) and (b). The 100& 
tional policy for major industrU. 
undertakings was discussed by tb 
N.D.C. Committee On Industr, 
Power and Transport. The Comm>-
tee recommended tilat in the cae 
of public sector, while heavy ad 
basic projects based on raw met-
rials, power etc. should be locatd 
on economic considerations. reuo-
able alternatives should be examind 
for other projects and thaft willa 
help to develop backward areas • 
well u make up Imbalancea In .,.. 
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velopment should be preferred. The 
Plannln& Commission is in agreement 
with the views expressed by the 
N.D.C. Committee. 

~ Water Supply for Madras 
City 

·758. Dr. P. SrIDlvuaD: Will the 
Min;'ter of Health be pleased to state: 

(a) whether the proposal I.e aug-
ment supply of drinking water to the 
Madras City from Cauvery source hu 
been lInallaed; 

(b) if so. the estimated COIIt there-
of; and 

Ic) 11 not, when the projeet II 
likely to be ftrmlised? 

The MIllIliter of BeaUh (Dr. 8u.shlJa 
Nayar): (a) No, Sir. 

( b) Does not ar"'. 

(c) The State Government pro-
pose to start work on this Soheme 
durinS the Fourth Five Year Plan pe-
riod. As detailed plans and esti-
mates have not been worked out so 
far, it is not possible to Indicate as 
to when this Scheme would be ftna-
lised. 

D .A. to Central Gevenua..n 
EJnPIoy_ 

°759. Shri S. M. Banerjee: 
Shri Ram Sewall Yaclav: 
Shri Ma4hu lJJuy.: 
S ..... Bap1: 

Will the Minister of FIIIaaee be 
pleased to state: 

(a) whelher in view of the aboor-
mal rise in prices in recent months, 
the average consumer price index haa 
!!'lne up; 

(b) if 10, the lat.st v.wiIable ave-
rage co.surner price index; 

(1:) whether Government have 
decided to increase the dearness alIow_ 
alICe of Central Government em-
ploy_ to neutrallae the rile ill prlcel; 

(d) if 8, the slab of pay u,to 
which the crease is proposed to be 
given; 

(e) whether it is a fact Uiat due to 
the abnormal rise in prices. there iI 
discontentment and frustration among 
the low-paid employees; and 

(I) if 80, in what way Government 
propose to remove their genuine finan-
cial hardships? 

The MJnJster of PIaIuIlnc (SJu'l 
B. a. ISbapt): (a) Yea, 51r. 

(b) The twelve-monthly average at 
tbe end of October, 1965 was 164.112. 

(c) A<oeording to the Pay Com-
mission formula, the next review of 
tile rates of Dearness Anowance ad-
missible to Central Government Ser-
vants is due only when the twelve-
monthly average reaches 165. 

(d) Does not arise at present. 

(e) and (t). Low-paid employees 
have been granted dearness compen-
sation from time to time to relicve 
hardship. Rates of DA. were ra;'ed 
twice in 1964 with e!!ect from 1st 
February and 1st o.,tober when the 
12-monthly average registered 135 
and a5.9 points respectively. Rates 
were again increased with eIIect from 
March this year when tile average 
went up to 155.8. 

Raral EleIItrIe Co-operative. 

°780. Shrt lllmatmqb: 
Shl'\ Ramelhwv Tmtla: 
Shri VIsh ... Nath PlUldey: 

Will the Minister of JrrIptIoIa NId 
Pew_ be pleased to state: 

(a) whcther it is 8 fact that Gov-
erame.nt have under eonalderatlDft a 
scheme to intensity rural electriilca-
tieD works throu&h rural electric 8UP-
ply eo-operatives; 

(b) If 10, it. main feat ...... ; and 

(e) when it la likely to be intro-
duced' 

~ MIaI8ter 01 IrrIpCIGa ... 
..... (Dr. E. L. au): (al Y ... SIr. 




